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Adulteration of Food in Delhi
520. Shri Ram Krishan Gupta; Will 

the Minister ot Health be pleased to 
state;

(a) whether it is a fact that food 
adulteration in Delhi is on the in
crease; end

(b) if so, the nature of the atops
taken or proposed to be taken to 
decrease it?

The Minister of Health (Shri Kar- 
markar); (a) and (b). Intimation has 
been received from the Municipal Cor
poration of Delhi that there has been 
no increase in food adulteration in 
Delhi. The Municipal Corporation of 
Delhi, however, propose to employ 
more staff in the food squad and in 
the Laboratory in order to seize and 
analyse more samples in general and 
repeatedly of confirmed adulterators 
in particular.

Family Planning
521. Dr. Gangadhara Siva: Will the 

Minister of Health be pleased to state:
(a) whether any aid has been re

ceived from the Ford Foundation for
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family planning education in India 
recently;

(b) if so, what are its details; and

(c) how the amount is to be spent?

The Minister of Health (Shri 
Karmarkar): (a) Yes, Sir.

(b) Ford Foundation have granted 
an aid of $3,30,000/- for a period of 
approximately 5 years to assist in de
veloping research in the communica
tions aspect of the Government of 
India’s Family Planning Programmes;

(c) The amount so granted by the 
Ford Foundation is contemplated to be 
incurred mainly on the following 
schemes:

(1) Provision of 5 Families Plan
ning Action-cum-Research 
Centres;

(2) Provision of fund for assisting 
small research projects main
ly in the Departments of 
Social Sciences and Universi
ties;

(3) (a) Provision of 10 fellow
ships for post-graduate studies 
abroad, and

(b) Fellowships in India for 
training at the All-India Insti
tute of Hygiene and Public 
Health.

• A) Provision of experts in the 
office of the Ford Foundation 
Top ranking specialists in 
communications r«*seareh and 
a behaviour scientist.

C. H. S. Scheme

522. Shrimati Sucheta Kripalani:
Will the Minister of Health be pleased 
to state:

(a) the total number of gazetted and 
non-gazetted staff at oresent working 
in the Contributory lealth Service 
Scheme;

(b) the number of employees, class- 
wise, who have been declared perma
nent since 1957; and

(c) if none has been made perma
nent, the reasons therefor?

The Minister of Health (Shri 
Karmarkar): (a) The total number of 
gazetted and non-gazetted posts sanc
tioned. under the Contributory Health 
Service Scheme as on 1st November, 
1959 is 972 (gazetted 230 and non- 
gazetted 742).

(b) The total number of posts made 
permanent so far under the Contribu
tory Health Service Scheme is 155— 
gazetted 75 and non-gazetted 80. As 
against this 72 gazetted and 5 non- 
gazetted Goverment servants have 
been confirmed so far.

(c) Does not arise.
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A n n u a l  R f,p o u t s  or G o v e r n m e n t  
T e l e p h o n e s  B o a r d  L t d .

The Minister of Transport and 
Communications (Dr. P. Subbarayan):
I beg to lay on the Table, under sub
section (1) of Section 639 of the Com
panies Act, 1956, a copy of each of 
the Annual Reports of the Govern
ment Telephones Board Limited for 
the years 1956-57 and 1957-58 along 
with the Audited Accounts and com
ments of the Comptroller and Auditor- 
General thereon. [Placed in Library, 
See No. LT-1710/59.]

N o t i f i c a t i o n s  u n d e r  D e l h i  
D e v e l o p m e n t  A c t

The Minister of Health (Shri Kar
markar): I beg to re-lay on the Table, 
under section 58 of the Delhi Deve
lopment Act, 1957, a copy of each of 
the following Notifications: —

(i) GSR No. 944 dated the 15th 
August 1959, containing the 
Delhi Development Authority 
(Maintenance of Current A c
count) Rules, 1959. [Placed




